Cont.Cas(C) 30/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah



CR(P)12/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah



MC(ARB.A)/92/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah



MC[WP(C)] 139/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah



WP(C) 212/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah



WP(C) 215/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah



WP(C)/ 218/2013

BEFORE

THE HON’BLE MR JUSTICE T NANDAKUMAR SINGH

22-10-2013

None appears for the parties without showing any cause.

List this case on 30-10-2013.

JUDGE

S.Rynjah
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